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, 1961 to 30th June,

o —

to Questions 3556

+[INDEBTEDNESS OF FARMERS

*571. Surt B. N, BHARGAVA: Will
the Minister of CommunITY DEVELOP-
MENT AND COOPERATION be pleased to
state:

(a) to what extent the indebted-
ness of farmers increased during the
last three years upto 31st March,
1964, and what is the average rate of
interest which they have to pay; and

(b) what arrangements are being
made by Government to reduce the
indebtedness?]

Tue DEPUTY MINISTER 1N THE
MINISTRY or COMMUNITY DEVE-
LOPMENT anp COOPERATION
(Surt B. S. MurTtHY): (a) and (b)
A statement is laid on the Tabie of
the House.

STATEMENT

On the basis of the All India Rural
Debt and Investment Survey carried
out by the Reserve Bank of India, the
cash borrowings of all cultivating
households during the period 1st July,
1962 are provi-
sionally estimated at about Rs. 1,030
crores. In the absence of any further
survey it is not possible to state whe-
ther indebtedness has increased since
that year.

In respect of borrowings from agri-
cultural credit cooperatives, the rate
of interest ranged from 639, to 93%
during 1961-62, The rates of
interest on borrowings other
sources are not known.

from

Government have taken measures
for provision of increased credit and
marketing facilities through coopera-
tives, so that production increases
and the farmer gets a fair price,
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Surt B. S. MURTHY: The Reserve
Bank had undertaken a survey in
1951 and 75 districts had been cover-
ed, Again after ten vears in 1961
it has undertaken a survey and in
this 1,889 villages have been cover-
ed. In this survey it is trying to find
out rural indebtedness, rural borrow-
ings, capital formations, etc., by
meeting each rural family, both cul-
tivation and non-cultivation families.
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to Questions

Sgrt B. 8. MURTHY* The hon.
Member will be pleased to know that
in 1955-56 the co-operative credit was
only Rs. 49 crores, whereas it increa-
sed in 1962-63 to Rs, 260 crores, and
it is hoped that by 1965-66 it will be
Rs, 400 crores.
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Surt B. S. MURTHY: I think when
the Reserve Bank sends its teams for
rural survey, all these questions are
taken into consideration and full
justice is done to find out the rural
indebtedness.

Surr T, V. ANANDAN: Will the
hon, Minister be pleased to state whe-
threr the rural indebtedness will be
increased or reduced if the rate of
interest charged against the farmers
ranges between 8 and 9'5 per cent?

SHrr S. K. DEY: The rural in-
debtedness is bound to increase as
there is progress in modern techno-
logy in agriculture. There is every
effort that the State Governments are
making to see that credit to the fullest
extent is given through the co-ope-
rative organisations.
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Surr S K DEY: An evaluation was
conducted by the Evaluation Agency
of the Planning Commuission
to see what amount of utii-
sation there was of co-operative credit °
for productive purposes, and we found
that 70 to 75 per cent of the rural
tredit was 1n fact being utilised for
actual productive purposes, ang the
rest was utilised to meet the emer-
gent needs of farmets

Mr CHAIRMAN
Hour is over.

The Question !

WRITTEN ANSWERS TO
QUESTIONS

FOR REDUCING ELECTION

EXPENSES, ETC

SCHEME

*557 Surt SITARAM JAIPURIA-
Will the Minister of Law be pleased
to state:

(a) whether it 1s a fact that the
E ection Commission is preparing a
comprehensive scheme with a view to
reduce election expenses, eliminate
corrupt practices ang to speed-up the
disposal of election petitions;

(b) 1f so, what are the details of
the scheme, and

(¢) by when the schreme would be
implemented?

Tae MINISTER or LAW (SHrr A.
K Sen): (a) No, Sir |

(b) and (¢) Do not arise.

NoN-suPPLY oF BuUFFaLo aAND Cow
MILK BY DErLHr MILK SCHEME

*569 Smrt RAM SINGH W:ll the
Minister of Foop AND AGRICULTURE be |
pleased tu state:

[ RAJYA SABHA ]

to Questions 3560

(a) whether 1t 15 a fact that during
QOctober 1964, no buffalo or cow milk
was supplied to the card holders by
the Delhi Milk Scheme; and

(b) 1if 30, the reasons therefor?

Tue MINISTER or FOOD anD
AGRICULTURE (Surt C SusBrAMA-
Ni1aAM) (&) and (b) A statement 1s
placed on the table of the Sabha.

STATEMENT

(a) Delhi Milk Scheme was unable
to meet 1ts commitments for the
supply of buffalo milk for some days
during October, 1964 and toned milk
n lieu of buffalo milk was supplied
upto 20th October 1964 Supply of
toned milk had also to be reduced by
about 50 per cent. from 27th Septem-
ber 1964 to 12th October 1964.

Cow milk was supplied to the card
holders throughout the month of Octo-
per, 1964 sxcept on T7th, 23rd and
27th October, 1964 On 24th, 26th,
28th, and 31st October, 1964, a par-
t1a] supply of cow milk wag made.

(b) There has been a shortfall in
the quantity of buffalo milk pro-
cured by the Delhi Milk Scheme for
the following reasons:

(i) There was gsome agitation
among milk suppliers because
of procurement of milk by
the scheme through Coope-
rative Societies at the Milk
Collection and Chilling Cen-
tre at Kithore, Uttar Pra-
desh.

(1) The greatly increased price
in the Delhi Market of pro-
ducts hike cream and ghee
which makes 1t profitable for
supplier to divert milk for the
manufacture of cream and
ghee,

(11) Unhealthy competition by

private purchasers particu=



